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New Railway Division at Pune

616  SHRI PRITHVIRAJ D CHAVAN
Minister of BAILWAYS be pleased to state

{a) whether the Government have taken a decision
to create a new ralway Division at Pune under the
Central Railway. and

Wilt the

(b) ¥ s0. the details thereot”

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ; (a1 and (b
Pune 1s one of the locations amongst others, where it
1s planned to set up a Divisional Headquarters Office
on Central Railway

Provision tor this has been made in Supplementary
Demands-tor-Grants 95-96

iTransiation;

Participation of Public in Environmental
Protection

617 SHRI MOHAMMAD ALL ASHEICAF FATMI Wil
the Minister of ENVIRONMENT AND FOURESTS be
pleased to state

(a1 whether participation ot publc m regard to
poliution control and other environmental 1ssues 1s being
encouraged by the Government

b1t sn the details thereof
(it ot the reasons thorefor ang

o the tacibities bemg peovded Ly the Governmen?
teensoutage paricipation of pubiic theren?

THE MINISTER OF STATE CF Tesb MINISTRY QF
ENVIRONMENT AND FORESTS (CAPT JAI NARAYAN
PRASAD NISHADY ar ana & Fubie participation s
encouraged to control envitonmentat polidtiul, and eco-
regeneration with the help of vanous schemes such as
National Enviionmental Awareness  Jampaign
Paryavaran Vahuus Eeo Clubs Serinars symposium
workshops  atforestaton programmes  ete Financial
assistance 15 provided 1o vanous nen-governmental
orgamsahons ang institubars to amplement these
schemes al grass roct tevel

{1 Does not anse

(d) The faciities provided by the Gavernment 1o
encourage participation of pubhc to contrpl patlution
include the 1ollowing

. A Polluhon Awareness ang Assislance
Centte (PAAC: has heen sel up tor pronty
paricipAtory, PIOGIAMMes on prevention angd
control of poliution

- Quartetly mterachion meeting between the
pollution control authonties and non.
governmental organisations are held at
regulat intervals
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- Water testing kits are distnbuted amongst
various NGOs and science students to
undertake the water qualty assessment

- Quarterly newstetter PARIVESH, s
puphshed by Central Poliution Control Board
to provide the intormation about vanous:
techrmiques of pollution abatement to the
public

- A concession 15 providerd on the CPCB
pubhcatiuns 1o those NGOs who are enlisted
for pollution control achivities

- A public notice was 1ssued in Delh based
newspapers to make the people aware of
the H-effects ot Municipal sohd wastes and
hers they can manage the waste with the
help ot local authonties,

- Public institutions have been involveg to
create awareness about the causes of nver
potution and to regulate bathing and
crematon which helped the implementation
of Ganga Actien programme

JEngush;
Funds for Natural Calamities
618 SHRI GIRDHAR( LAL BHARGAVA Wll the

Mimster ot AGRICUITURE be pleased to state

@1 the aliocation made 1o Rajasthan to deal with
the natural calamities dqunng the last three years.

b whether the amount ot grant s far less as
compared 1o the other States.
ich it so the reasons theretor. and

wdy the steps laken o provide more tunds 1o
RHajasthan {00 the purpase”

THE MINISTER OF AGRICULTURE (EXTLUDING
THE DEPARTMENT OF ANIMAL HUSBANDRY AND
DAIRYING: 1SHR) CHATURANAN MISHRAY  (ay
Rajasthan had an annaal allocation of Rs 124 0C crores
under the Calamity Rehet Fung dunng the years 1993-
84 and 199<-95 Dunng 1995-36 the allozation was
Rs 168 39 crores

(& No St Rajasthan has the highest Calamity
Reliet Fund allocaton among the States

(1 and «dt Do not anse
[ Transiatroni
Reservation in Neelanchal Express

619 SHRi VIRENDRA KUMAR SINGH Wil the
Minister of RAILWAY S be pieased to state

{a) whether there 1s no provision tor reservation in
the Neelanchal Express 1or Anugrah Narayan Road
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Station. causing great ditficulties to passenger ot
Aurangabad district:

(b) whether Bombay Mail. Kalka Mail, Purushottam
Express. Jodhpur Express and Poorva Express do not
have stoppage at Anugrah Narayan Road Station. which
ts the only railway station n Aurangabad district
headquarter:

ic) it so. the reasons therefor: and

(d) the action proposed to be taken by the
Government 1n this regard?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRiI SATPAL MAHARAJ) . (a) Al present.
no quota is available at Anugrah Narayan Road Station
by 8475/8476 Neelanchal Express.

tb) Yes. Sir

(c) and (d!. Instructions have been given to railways
concerned to allot a quota of two sleeper class berths
at Anugrah Narayan Road Station by 84757476
Neelanchal Express trains from the earlies! possible
date in both directions, There i1s no trathic justification to
provide stoppages to these important trains

[Enghsh]
Consultative Committees

620 SHRIMATI BHAVANA BEN DEVRAJ BHA!
CHIKHALIA Wil the Mimister of RAILWAYS be pleased
to state

‘a; the criteria adopted tor the constitution of Zonal
Raitway Users Consultative Committees.

by whether due representation has been given to
the Members of Parliament ¢t the area on these
committees and

icy if not the reasons theretor”?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRi SATPAL MAHARAJ; 1al to ic; To
secure beller representation of Radways Users and
provige a forum for {requent interaction between
Railwvays and Rariway Users on matters reiating 1o the
services provided by Raidways. Railway Users’
Consultative Committees at Zonal levels are formed in
these Committees representation 1s given to local
Chambers of Commerce and Industries Trade
Assuciations Passenger Associations Agncultural
interests Consumer Forums, Representatives of State
Government State Legisiatures Members of Parliament
efc in agdion some members are also nominated by
the Mirister of Radways under the category of special
interest 1o represent the interes! of those users who
have been other-wise given representahion

In the Zonal Railway Users Consultative Commitiee.
nomination of 3 Members of Parhament (two from the
Lok Sabha and one from the Rajya Sabha) are made
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by the ministry of Parliamentary Affairs. As a matter of
practice and policy. Members of Parhament hailing from
the terntonal jurisdiction ol each of the zone are
selected by that Ministry for nomination on Zonal Users
Consultative Committee and due representation was
given to the Members of Parhament from the respective
areas of each zone.

[Transiation]
Meerut-Murad Nagar Line

621. SHRI AMAR PAL SINGH ' Will the Minister
of RAILWAYS be pleased 1o state

(a) time by which construction on work of broad
gauge railway line between Meerut-Murad Nagar 1s
likely to be started for which funds have already been
allocated in the budget

(b) the funds allocated tor it and the target date of
its completion: and

{¢) the reasons for the delay in this regard. if any?

THE MINISTER OF STATE (N THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) - (a) Preiiminary
works on doubling of Muradnagar to Meerut City section
are already in progress

(b) The aliocation of tunds is indicated in the budget
documents which would be available to the Members
shortly

(cy Does not arnse

Misuse of Revenue

622 SHRI VINAY KATIYAR Wil the Minister of
RAILWAYS be pleased 1o state

{a) whether the Governmen! have received any
complaints regarding misusing of revenue by clerks of
reservation and booking centres at Kanpur, Central
Railway Station, and

(b} so. the details thereot and the achion {aken by
the Government against the guilly personnel?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHR! SATPAL MAHARAJ) (a) No Sir

(b} Does not anse
[Enghish]
Surpius Land

623 SHRI HARIVANSH SAHAI Wil the Minister
of RAILWAYS pe pleased to state

{a) the total area of surplus land in the possession
of the Bhatani Railway Station on the North-Eastern
railway.



